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from January 1970 and for promotion 
by seniority-eum-fltness with effect 
from 27-11-1972

(b) Total strength of employees 
working m STC and the number of 
employees m the general class and 
SC and ST is given below —
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(c) Yes, Sir
(d) A statement is attached

Statement

( I) Advertisements have been 
issued from time to time to cover 
the backlog of unfilled reserved 
posts in various cadres

( II) In cadres like Finance where 
no applications were received, the 
unfilled posts have been earned 
forward

(III) Qualifications have been re
laxed m certain cadres

( i v ) Instructions have been issued 
that a reserved post will be kept 
vacant till a suitable SC/ST candi
date becomes available and will not 
be de-reserved

(v) Promotions will be effected
from withm the organisation against 
unfilled reserved vacancies where
ver eligible incumbents are avail
able as per the rules of the Cor
poration and the directives received 
from the Government from time to 
time ,
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Import of Casein

5132 SHRI KACHARU LAL HEM- 
RAJ JAIN Will the Minister of 
COMMERCE. CIVIL SUPPLIES AND 
COOPERATION be pleased to state.

(a) whether Government has allow
ed the import of casein;

(b) if so, the quantity of casein to 
be imported, from which country it is 
to be imported and at what cost,




